25.05.2018 J-1 FOR PRONOUNCEMENT OF JUDGMENT APPLT. JURISDICTION)

AT 2.15 P.M

1. WP(C) 2511/1992

AT 10.30 AM

1. W.P.(C) 1429/2018
CM APPL.5900/2018
CM APPL.7205/2018

MAC.APP. 136/2017

HIGH COURT OF DELHI
24™ MAY, 2018

11117111717

COURT NO. 5
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MR. JUSTICE V.KAMESWAR RAO

EX.LINK VISHAV PRIYA SINGH ANKITA PATNAIK
VS UOI BARKHA BABBAR

COURT NO.8

(DIVISION BENCH-VI)

HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE PRATIBHA RANT

L & T HYDROCARBON ENGINEERING HARISH N.SALVE, MUKUL ROHATGI

LTD. VS OIL AND NATURAL GAS A.M.SINGHVI,RAJIV NAYAR

CORPORATION LTD. & ANR RISHI AGRAWALA,KARAN LUTHRA
VISHNU TALLAPRAGADA, SUKUMAR
PATTJOSHI,SOMESH DUBE,
SANDEEP MAHAPATRA,SHISHIR AGRAWAL
C.A.SUNDRAM,DARPAN WADHWA
SHREYAN DAS

COURT NO. 25
HON'BLE MR. JUSTICE J.R.MIDHA

NEW INDIA ASSURANCE CO LTD S.P. JAIN, HIMANSHU GAMBHIR,
VS DILIP KUMAR & ORS AMANDEEP KAUR,
ABHIJIT CHAKRAVARTY ,

PRAVEEN KAPOOR ,ARJAN DEV

REGISTRAR (LISTING)



25.05.2018

1.

AT 10.30 A.M.
CS(0s) 430/2016

I.A. 10391/2016
I.A. 11079/2016

AT 2.15 P.M.

Cs(coMM) 890/2018

FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (0S-A)
HON'BLE MR. JUSTICE RAJIV SAHAT ENDLAW

SAURABH SHARMA NEHA GARG,N K
Vs. OM WATI AND OTHERS GOYAL,AMIT GUPTA
*hkkkkkkk

COURT NO. 22 (0S-C)
HON'BLE MR. JUSTICE VALMIKI J.MEHTA

CHRISTIAN LOUBOUTIN SAS SUDHIR CHANDRA, UDITA PATRO
Vs. ABUBAKER & ORS SHAMIM NOOREYEDAN

kkhkkkkkkkkk
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